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WRITTEN ANSWERS TO
QUESTIONS

CoAL MOVEMENT BY RIVER ROUTE

*143, Surt SURJIT SINGH ATWAL:
Will the Minister of STEEL, MINES
AND HeAavy ENGINEERING be pleased to
state:

« (a) whether it is a fact that Gov-
ernment have abandoned the scheme
to move coal to North India upto
Allahabad from Raniganj by river
after an experimental run; and

(b) if so, the loss suffered during
the experimental stage and the jlter-
native plan for the quick movement
of coal in the said area?

Tae MINISTER or STEEL, MINES
aNnp HEAVY ENGINEERING (Surr C.
SUBRAMANIUM): (a )Yes, Sir. The
experimental scheme for the move-
ment of coal by the road-cum-river
route hag been given up.

(b) There is mno question of any
loss to Government, as the consu-
mers taking this coal at  Allahabad
paid the full cost, including the cost
of transport by the road-cum-river
route. Rail transport capacity is now
quite adequate and supplies of coal
are abundant. No need, therefore,
exists at present for devising an
alternative plan for movement of coal
to the area in question.

HeAvy STRUCTURAL PLANT

*144, Surr BABUBHAI M. CHINAI:
Will the Minister of ISTEEL, MINES
AND Hravy ENGINEERING be pleased to
state:

(a) whether there is any proposal
under Government’s consideration to
establish a Heavy Srtuctural Plant
near Wardha; and

(b) if so, the details of the same?

Tre MINISTER or STEEL, MINES
anD HEAVY ENGINEERING (Sur1 C.
SUuERAMANIUM): (a) and (b) Yes,

[RAJYA SABHA]

to Questions 738

Sir; the details regarding scope, range
of manufacture, financial implica-
tions, etc.,, are being worked out.

Posts oF DirectoRs AT THE COUNCIL
OF SCIENTIFIC AND INDUSTRIAL
RESEARCH

*145, Surt P. N. KATHJU: Will the
Minister of EpucATioN be pleased to
etate:

(a) whether it is a fact that four
posts of Directors have recently been
created at the Council of Scientific
and Industrial Research Headquar-
ters;

(b) if so, the purpose for which
these posts have been created; and

(¢) who is the authority responsi-
ble for the creation of these posts
and how these posts are going fo be
filled?

Tue MINISTER ofr EDUCATION
(Sart M. C. CHacrLA): (a) Yes, Sir.

(b) To be in charge of (i) Publica-
tions and Information Directorate;
(ii) Industrial Liaison and Extension
Unit; (iii) Central Design and Engi-
eering Unit; and (iv) Unit for the
Survey of Planning of Scientific Re-
search,

(c) The creation of these posts has
been sanctioned by the Vice-Presi-
dent, Council of Scientific and Indus-
trial Research. The posts will be
filled in accordance with the estab-
lished procedure of the C.S.IR.
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1SHEIKH ABDULLAH’S TAPE-RECORDED
SPEECH BROADCAST BY PAKISTAN-
occuriep KasumIr Rapio

e146 J SHEI G. K. KAPOOR:
"SRt A. M. TARIQ:

Will the Minister of HOME AFFAIRS
be p]eased_ to state:

(a) whether it is a fact that the
speech delivered by Sheikh Abdullah
at Kishtwar, after ig release from
prison, was subsequently broadcast
by the Pakistan-occupied Kashmir
Radio from tape-records; and

(b) if so, whether
have found out as
recorded that
there?]

Government
to who tape-
speech and sent it
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+{Tae PRIME MINISTER AxD
MINISTER or HOME AFFAIRS
(SHRt GULZARILAL NawKpA:) (a) It is
correct that Sheikh Abdullah’'s speech
delivered at Srinagar on 23rd April,
1964 (not at. Kishtwar) was broad-
cast by the Pakistan-occupied Kash-
mir Radio,

+{ 1 English {ranslation.

[ 4 JUNE 1964 ]

to Questions 740

(b) Enquiries are being made into
this by the State Government.]

OvERSEAS CHINESE IN INDIA

*147. Surr SUNDAR MANIPATEL:
Will the Minister of HOMg AFFAIRS
be pleased to state:

(a) the number of Chinese resi-
dents in India who are holding (1) -
Communist Chinese Passports;  (ii)
KMT Passports; and

(b) how many of them have bcen
declared ‘Stateless'?

Taeg MINISTER or STATE IN THE
MINISTRY or HOME AFFAIRS (SHrr
JAISUKHLAL HATHI): (a) and (b)
The information in respect of Chinese
residents holding KMT passports is
not available ag such passporis are
not recognised by the Government of
India. The other information asked
for is being collected from the State
Governments and will be laid on the
Table of the House in due course.

CoaL EXPORTS TO PAKISTAN

*148. Surr P. ABRAHAM: Will the
Minister of STEEL, MINEs anp Heavy
ENGINEERING be pleased to state:

(a) whether Government have de-
cideq to increase coal exports to
Pakistan; and

(b) if so, how much coal has been
exported from January 1964 to-date?

Tue MINISTER or STEEL MINES
aND HEAVY ENGINEERING (SHrI
C. SuBraMANTAM): (a) No Sir, Ex-
port of coal to Pakistan is made
under the Indo-Pakistan Trade Agree-
ment which wag renewed with effect
from 1st September, 1963 for a period
of 2 years. The agreement provides
for an export of 130,000 tons of coal
per month,

(b) The exports of coal to Pakistan
during January, February and March,
1964 were 79284, 107536 and 95756
tonnes respectively.



